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No. DDMA-K (M) 04/2020/218 Dated 25/04/2021
ORDER

In pursuance of the Government order no. HLA.270/2020/Pt/74; Dated: 24" April, 2021 Home
Quarantine Committees are hereby constituted in Kamrup Metropolitan District to manitor the compliance of
government directions for maintaining Home quarantine norms by the COVID-19 Positive Patients allowed for
Home Quarantine facility.

The concerned Circle Officers and Officer-In-Chages of all Police Stations in the District will notify the
Village wise/Ward wise/Apartment wise Home Quarantine Committees immediately involving representatives
from Civil and Police Administration, PRIs, Gaonburhas, Nagarik Committees, Residents Welfare Association
members in respect of Apartments, Retired Teachers, Local NGOs, conscious Citizens etc.

The Committees so constituted will monitor maintenance of Home Quarantine norms by the COVID-19
Positive Patients during the stipulated time for Home Quarantine in case to case basis and in case of violation of
Home Quarantine norms, the committee will file complaints to the local Police Station and the concerned Police
Station will convert the complaint into FIR and proceed for legal action against the person violating the Home
Quarantine norms.

Further, if any Government Officials found violating Home Quarantine norms, the committee will
intimate to the District Administration and District Administration will initiate departmental proceeding against
such defaulter Govt employee.

Sd/-
(Sri Biswajit Pegu, IAS)
Deputy Commissioner & Chairman
District Disaster Management Authority
Kamrup Metropolitan District

Memo No: DDMA-K (M) 04/2020/218 Dated 25/04/2021
1.The Principal Secretary to the Government of Assam, Health & Family Welfare Department, Dispur, Guwahati
for favour of kind information.

2. $ri Pulak Mahanta, ACS, Additional Commissioner, GMC & I/C Home Quarantine Management Cell for favour
of kind infermation.

2. The Deputy Commissioner of Police (Admin), Guwahati City Police, Panbazar, Guwahati for favour of kind
information. He is requested kindly to instruct OCs of the District for constitution of the Home Quarantine

Rl e fficers of hmmmm necessary action. They will report compliance within

Additional Deputy Commissioner & CEO
District Disaster Management Authority
Kamrup Metropaolitan District




